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GOVERNMENT OF INDIA
MINISTRY OF MICRO, SMALL AND MEDIUM ENTERPRISES

RAJYA SABHA
STARRED QUESTION NO. *166
TO BE ANSWERED ON 17.03.2025
Prime Minister's Employment Generation Programme
*166. MS. INDU BALA GOSWAMI:
Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be pleased to state:
(a) whether any financial assistance is provided to unemployed youth to start a business under
Prime Minister's Employment Generation Programme (PMEGP);
(b) if so, the details thereof; and
(c) whether there is a provision of granting loan to start own business under the said
Programme, if so, the details thereof?

ANSWER

MINISTER OF MICRO, SMALL AND MEDIUM ENTERPRISES
(SHRIJITAN RAM MANJHI)

(a) to (¢): A statement is laid on the table of the House.



STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (¢) OF THE RAJYA SABHA
STARRED QUESTION No. 166 FOR ANSWER ON 17.03.2025

(a) to (¢): To assist prospective entrepreneurs including unemployed youth in setting up of new
enterprises in the non-farm sector, financial assistance is provided in the form of Margin Money
(MM) subsidy on the project cost under the Prime Minister’s Employment Generation Programme
(PMEGP) being implemented by Ministry of MSME, through Khadi and Village Industries
Commission (KVIC).

The categories of beneficiaries, applicable subsidy rates and percentage of contribution
under PMEGP is given below:

Categories of beneficiaries Beneficiary’s Rate of Subsidy
contribution (of project cost)

Area (location of project) Urban Rural

General Category 10% 15% 25%

Special Category [including SC, ST, OBC, Minorities,

Women, Ex-Servicemen, Transgenders, Differentl

abled, NER, Aspirational Distric%s, Hill and Borde}r] 05% 25% 35%

areas (as notified by the Government) etc.]

The maximum cost of project is Rs. 50 lakh in manufacturing sector and Rs. 20 lakh in
service sector under the Scheme. Bank sanctions 90% of the project cost as a loan in case of
General Category of beneficiary and 95% in case of Special Category of the beneficiary for setting
up of the enterprise.

Since FY 2014-15 till FY 2023-24, more than 6.86 lakh micro enterprises have been
assisted with loans sanctioned amounting to Rs 53,296 crores with Margin Money (MM) subsidy of
Rs. 19,739crore generating employment opportunities to more than 54 lakh persons.
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ST & ded o a9 2021-22 | 2025-26 AH 13,554 HRIS SYY WA B Dl IS
9T Bl FUTIf HEIGY, BRT 3Ub ATYH | AT 3 off 9 I8 94 © fb
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MR. CHAIRMAN: Hon. Minister.

it STt I AiEh : U Aeied, YarHal ISR Gord AISHT & dgd Sil 374l
IR 2, IHF STTAR BAN UTH Pl ShIgAl BT 80 T A0 &A1 H ¥A1Uq
T 71 2 3R Pl SHISAT F 50 TR F Mfde adl, THSt, Afge ol &
oy Tenfud foram T 21 fafsior & Srfererc™ aRASTHT ARTd ST 8IhR 50 ST
BYY P AT &F H 20 AR BUY B TS &1 AT ST, ST SIS Ud =
ferery el & ATt o forg 35 wfrerd =g |feds! Ua™ &l Skl 81 PMEGP Jde
31T 11 &g WirRlt # U 7Y g1 A WEwT Sft 7 fdaRer & 91 FEl g, O H
AT ATEAT § b a9 2021-22 § 8H AN 7 2,927.39 BRIS SUYY B AT 71 &1 §
3l 1,03,219 SHISAT Bl FERI Bl Tg &1 FAH 2021-22 H 8,25,752 DI IJFHAT
ISR 21 89 oM = 2022-23 & 2,722.17 BRIs U P! Afe! <F & IR 949
85,167 WIS DI ASTI &1 T8 Bl AT GRd ISNTR 6,81,336 AR &I f&aT 2
IS, 2023-24 | T AN ¥ 3,93,088 @ ARG 711 &f B 6 AT Jioaa
ISR 7,12,984 & 99 TATHR &9 HETHAT IISTIR Goiv AT & d8d HIb! AR
DI ST 3 V2 & 3R IH b1l BT A Al 9T ST AT 21§D AATa] 8H §IR
TS AT ISR BT 1 ST {331 Bl

MR. CHAIRMAN: Second supplementary, Ms. Indu Bala Goswami.
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MR. CHAIRMAN: Supplementary question number three, Shri M. Shanmugam.

SHRI M. SHANMUGAM: Sir, for MSME units, bank loan is granted to start the
business. Most of the MSME units supply their production to the major private
companies and PSUs. When PSU unit or private company is closed down and
referred to NCLT, those big companies have the provision to get back their assets,
after paying liabilities. However, in the case of ancillary units like MSME, they are not
in a position to repay the bank loan and their production materials remain dumped.
So, | would like to know from the Minister as to what the remedy in such cases is and
how the MSME will get the relief because, for no fault of theirs, MSMEs are suffering.

it St I sl : AT QAT HEIGY, T8I O YET Hall JISHIR oI HRIHA
IS BT U9 ©, 9P dad S facilitate B &b fTT 31T I ST 1 fbU 710 &,
ITH Margin Money subsidy & %00 H ST 27 HRIS 84 TTRY & ATIURT employment
provide ﬁv_QTFQ%\rI I ANE 3 s«q 81.50 <1l persons ?ET, Financial Year 2014-15 &
2024-25 TP, SN 10.3.2025 db & 8, STH BN 7.27 G micro enterprises
companies Pl assist fpaT TI?T[%\*, ISRERGESIRIE Margin Money fear gl WW@[
9 N A 21,345.4 W@' employment generation opportunities Eﬁ, more than 57,
T 58 RG persons DI fUBe 10 I8t & SruTf=rd fhaT 81 39 a8 I B8l Sl bl &
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MR. CHAIRMAN: Fourth supplementary; Shri Saket Gokhale.

SHRI SAKET GOKHALE: Mr. Chairman, Sir, we are very happy to have you back in
the House again. Sir, this question pertains very specifically under the PMEGP, the
Prime Minister's Employment Generation Programme, the Applications Received
versus Rejection. This is on the PMEGP Dashboard, that is where the numbers are
from. In 2021-22, only 27 per cent applications were approved; in 2022-23, 31 per



cent approved; in 2023-24, 32 per cent approved and in 2024-25, only 30 per cent.
Basically, there is almost a 70 per cent rejection rate for applications that are received
under the Scheme. My question to the hon. Minister, very specifically, is this. Why is
there such a high rejection rate of applications which is aimost 70 per cent? What
steps is the Government going to take to improve the approval rate of applications
under PMEGP ? Thank you.
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SHRI JOSE K. MANI: Sir, it has been reported that the mandatory inspection for the
Prime Minister’'s Employment Generation Programme funded units have been
significantly delayed. It has left around 6,500 units and approximately 26,000
entrepreneurs in Kerala alone in a difficult situation. This has forced many to continue
repaying the entire loan amount along with interest. Entrepreneurs are unable to close
their loan accounts leading to negative impacts on CIBIL score and, in turn, their
eligibilities for further financial assistance. Sir, there is a concern that similar delays
may be occurring in other States also. Could the Minister explain the reasons behind
these inspection delays and details of the steps being taken to expedite the process
and to ensure timely subsidy disbursement? Additionally, could the Minister clarify the
rationale behind outsourcing inspection duties to an external agency ?
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MR. CHAIRMAN: Q. No. 167; Sushri Priyanka Chaturvedi.



